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The question was put and the motion was adopted.  

DR. ANBUMANI RAMDOSS: Sir, I introduce the Bill. 

MOTION OF THANKS ON THE PRESIDENT'S ADDRESS— Contd. 
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(1) That my Government, honouring the findings, at the instance of the 
Court, by the Archaeological Department that a temple exists right under 
the garbh-grah in Ayodhya, returns the land acquired in 1992 to the 
Ram Janam Bhoomi Nyas for construction of a grand temple after 
consulting all the concerned parties and the political parties together. 

(2) That my Government, in accordance with the wishes of Mahatma Gandhi 
the Constitution and the Supreme Court's recent ruling in case of 
Gujarat, preachings of all religions, will not allow slaughter of cow 
and its progeny any more. 

(3) That my Government will not take support of any group which feels 
honoured by visit of a foreign dignitary, whose country has occupied 
our territory and whose Ambassador declares that Arunachal 
Pradesh is a part of their country. 

(4) That my Government will liberate the Pak-occupied Kashmir to respect 
the feelings of the Parliament which had resolved that it was the only 
matter left to be settled in respect of Kashmir. 
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(5) That my Government will constitute a Commission to enquire into 
the misuse by the Governments concerned of temple money all over the 
country, especially, its use for causes other than temples and the 
Sewa projects run by the temples. 

(6) That my Government regrets that we could not educate our Muslim 
brothers and sisters, and we will treat them not as vote bank but will 
help them to be a part of the mainstream of the country. 

(7) That my Government will explain the foreign missionaries that our 
country because of its great spiritual traditions and present awakening 
does not need them, and we have no objection to their returning to  
their countries to serve their own people. 

(8) That my Government will preserve the age-old ties with Nepal based 
on Hinduism, the way of life of the entire land from the Himalayas to 
the Rameshwaram. 

(9) That my Government will return back will Bangaldeshi infiltrators to their 
country. 

 

(10) That my Government will preserve and devise means to reutilise the 
ancient Rama Setu between Bharat and Sri Lanka, Which was being 
used as a walkway till 1480. 

(11) That my Government will tell all countries to stop dishonouring the 
sacred symbols of worship and customs of all Indians. 

With these observations, I thank you very much for giving me the time. 
�
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THE VICE-CHAIRMAN (SHRI PRASANTA CHATTERJEE): Your time is 
over. Please conclude. 
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� � In a democracy, the 
Chief Justice will recommend; the Prime Minister is somebody in this country; 
he and others will look at it and the President will have a role. And I think that 
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is a democratic way. America does it even now. Bush has the mandate today. 
He proposes. Of course, the Senate checks it in their system. When Clinton 
was there, he proposed and they checked it. The will of the people is coming 
through the President. It is a social issue also, as to what is the leaning of any 
human being, including a Judge, and this has to be looked at in a democratic 
way. I would appeal to both the sides. The Leader of Opposition is sitting here 
;D
�� y 
� �:� �=�=�9,� �=�	
� .	��� ��D�
�� 9:
=� ����������=� �:� � The Home Minister is here. 
Please address it because it is time India addressed it along with many other 
problems. 

THE VICE-CHAIRMAN (SHRI PRASANTA CHATTERJEE): Your time is over. 
Please conclude. 

SHRI M.S. GILL: Yes, Sir. I would just take one or two minutes. On Foreign 
Policy, I have two small items on which I have to say something; I don't want to 
hang on. 2/<��	��9��� �9
� ���-��:��93G ��8�� ����-��:��6��8�� ����-��:�� There is a crisis of 
power. Yesterday, there was a talk .	�P?��y 
���=�
<
G ��=2
� �� 8��:����9	,�E=V� 
��:���
E .�D
�� i ���=����5 �=��:���.9�
��� ��-FG �1�D�2��� ,�perpetual flood�� 8�0�9=������:�because 
unless you have dams up there, you cannot control the water.�<� ��,���
��:��but I 
say to you , Sir, if we want to have power from Nepal, if we want to stop 
floods to Bihar and UP, and even Bengal,� � ,� � ��=� K /�=�� 2/.� ���	
� .�>� 
� 9��� �
�fL 
����� �	��
��,�
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�
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�=�3,���B=y 8G=.G l������� �	��� �4G ����,� ����� ������98��� �� �4G ����,���	�������9�
� ,�� �J =�.��� ��� �� �����D���:�� It is-like what happened after the Korean War between 
America and North Korea in Panmunjom. I only want to say this to the Government 
and to everybody, it is time they and we settled the border issue so that I know, 
which is India, which is China, and then we go further from there. And I think we 
need to do this. And I think we need to pursue it as hard as we can. 

Thank you very much. I am grateful that you have given me time. 
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PROF. P.J. KURIEN (Kerala): Are you objecting to that programme? 
..(Interruptions).. I am just asking this question. ..(Interruptions).. I only asked 
one question. ..(Interruptions).. Are you objecting to that programme? This is 
what I wanted to know. 
 

SHRIMATI SUSHMA SWARAJ: I am not opposing that. I am only 
elaborating that law. I am not opposing that law. I -am only explaining that law. 
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SHRI V. NARAYANASAMY (Pondicherry): Can you yield for a minute? Mr. 
Deputy Chiarman, Sir, there was a chargesheeted Minister in the NDA 
Government.. ..(Interruptions). 
�
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SHRI V. NARAYANASAMY: As Shrimati Sushma Swaraj was 
Parliamentary Affairs Minister in the NDA Government, she will also agree 
with me that there were Ministers who had been chargesheeted. They were 
holding important positions, the highest positions, in the Government. That 
was the situation in the NDA Government also. 
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MR. DEPUTY CHAIRMAN: Shri Ravula Chandra Sekar Reddy. You have 
16 minutes. (Interruptions)... 

SHRI V. NARAYANASAMY: You speak only on the subject. 
(Interruptions)... 

MR. DEPUTY CHAIRMAN: He has got 16 minutes. Don't disturb him. 

SHRI RAVULA CHANDRA SEKAR REDDY (Andhra Pradesh): Sir, if he 
goes on disturbing, I will take 30 minutes. 

Sir, the hon. President's Address to the Joint Session of the Parliament is 
most disappointing. I am unable to support the Motion moved by Dr. Karan 
Singh and seconded by Shri Raashid Alvi. Unfortunately, both of them are not 
here. I oppose the Motion. If we consider the Address of the hon. President to 
the Joint Session of the Parliament as a policy document, unfortunately, he 
read out the earlier programmes of the Government. There is nothing new in 
this Address. He has just given a balance-sheet of the programmes which are 
already in the public domain and nothing new. He has not addressed the 
rising prices. Unfortunately, in our country neither the purchaser nor the 
consumer is happy with this. The farmers say 
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that they are unable to get remunerative prices; whereas the consumers say 
that the prices of essential commodities are skyrocketing. (Interruptions)... 

MR. DEPUTY CHAIRMAN: Mr. Narayanasamy, the hon. Member is 
speaking. 

SHRI RAVULA CHANDRA SEKAR REDDY: The aam admi in our country is 
the worst sufferer and the biggest beneficiary is the middleman. The 
Government is also helping the middleman in usurping the public money. The 
Address of the hon. President is disappointing in this respect. 

As far as the disputes between the States are concerned-when I was sitting 
in the Central hall, there was a quarrel between Tamil Nadu and Karnataka 
Members in the Lok Sabha on sharing the Cauvery water-the Government of 
India has just forgotten that and it has left it to the fate of the State. Let them 
quarrel. What will happen? That is the attitude. They want to survive in the 
Government without resolving the problems which are existing for a long time 
among the States. We have a problem. I am coming from Andhra Pradesh. We 
have a problem with Karnataka. We have problem with Maharashtra. The 
Mahrashtra Government was allowed to construct many irrigation projects which 
would definitely cause problems to the farmers in my State 

SHRI RUDRA NARAYAN PANY( Orissa): You have a small problem with 
Orissa also. 

� ��@ �	 � ���� ���5 2�9:.
 ��� 

SHRI RAVULA CHANDRA SEKAR REDDY: When I am speaking about 
water, it is paan. Naturally, he is interested in it. The problems with the 
neighbouring State, as far as my own State is concerned, are still there. The 
Government of India is not taking any steps to resolve the problems. They 
have definitely forgotten about the interlinking of the rivers. The good work 
done by Shri Suresh Prabhu has gone watse. Nothing is happening on the 
issue of interlinking of rivers. The biggests problem in my State Andhra 
Pradesh and in the neighbouring States Maharashtra and Karnataka is, the 
farmers are committing suicide. We have been raising the issue of suicide by 
farmers in almost every Session. I have the 
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figures of my own State Andhra Pradesh. During the past three years, 3,904 
farmers have committed suicide. I am willing to share the information with you 
about the name of the farmer, date and place where he committed suicide. Sir, 
3,904 farmers have committed suicide during the last three years in Andhra 
Pradesh. (Interruptions)... You have not heard me. I said that farmers are 
committing suicide's in Mahrashtra and Karnataka also. You are busy in 
Interacting with your colleagues. You are not paying attention to me. This is 
the problem in Andhra Pradesh also. They are neglecting this issue. The State 
Government has conveniently forgotten to resolve the problem of farmers. 
They are allowing the farmers to die. Starvation deaths and suicide by 
weavers in Andhra Pradesh since last three years, the number is 486. I would 
'ike to mention another issue wherein the farmers have been sent to jail. The 
case is the State Bank of India files suits against farmers in my own district 
Mahaboobnagar. Two farmers were given Rs. 5,000/-and Rs. 7,000/- each. 
They were sent to a civil prision. Having filed a civil suit, EP was filed and the 
subsistence allowance was deposited by the State Bank of India and farmers 
were sent to jail. What will happen to those farmers and their families? When 
they come back to the village, they feel ashamed of being in the jail. How 
would they live in the same village? This is the attitude of the Government. 
What is the policy of the Government so far as small and marginal farmers are 
concerned who are owing some money to the banks? If this is the state of 
affairs, no farmer will survive in the country. The Government has not 
addressed this issue. The hon. Prime Minister has announced a package by 
giving some interest waiver and other things. The relief package announced 
by the hon. Prime Minister is in no way helpful to the farmers of Andhra 
Pradesh. Since we have severe drought in the State for four consecutive 
years, (Interruptions). What is the benefit? I will read it out. Your own Minister 
went on record saying this. This is for the information of the hon. Minister who 
happens to be from my own State, who got elected from Andhra Pradesh and 
hails from Karnataka. There are 16,45,000 farmers in 16 districts of Andhra 
Pradesh, who have availed a total loan of Rs. 917 crores and an amount of 
Rs. 1733.45 crores is the interest accrued on 
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the principal amount of Rs. 917 crores. The package is in no way helpful to the 
farmers, as the package is applicable to the loan from the period of 1st April to 
30th June 2006. But these loans were rescheduled prior to April 2004. What 
will happen to those farmers? This package is in no way helpful to them. And 
the State Government says that they were not consulted. There is an error on 
the part of the officials. Due to non-consultation and due to the mistake 
committed by the officials, the farmers are suffering. They are. unable to take 
the benefit of Prime Minister's package. Sir, there are a lot of distress sales in 
the State. In spite of producing some grain, the farmers are unable to sell it in 
the market. The debt relief which was announced by the Government of India 
is in no way helpful to them. 

[THE VICE-CHAIRMAN (PROF. P.J. KURIEN) in the Chair] 

This is another big problem in the State. The hon. President has simply 
mentioned about suicides in one sentence in his Address. This statement 
which has been prepared by the Cabinet has forgotten to address the real 
problem. The real problem is with regard to the credit facility, with regard to 
marketing, with regard to storage. This issue has not been addressed by the 
President's Address. And there is the Report of Dr. Swaminathan. What 
happened to that Report? Having appointed Committees, there is nobody to go 
into the details of those Committees. Even, in my State, there are Committees. I 
request the Government to constitute another Committee to go into the Reports of 
those Committees. I do not know what is happening in the Central Government; 
nobody is bothered to look into the grievances of the people. The hon. 
President has highlighted certain programmes like the Welfare Programmes, 
Midday Meal Programme, etc. The Mid-day Meal Programme was there 
earlier too. In my State, in a district called Adilabad, — the hon. Minister often 
visits that districts — in one of the schools, — this is just one example; there 
are hundreds of cases like this — one boy called Shravan Kumar, while eating a 
boiled egg, died in the school for want of water. There was no water there. He 
was eating a boiled egg; he cried for help. He was rushed to a nearby house, 
but it was closed. The boy died in the school. Having provided mid-day meals, 
it is not the responsibility of the Government to see whether drinking water is 
provided or not? What sort of review is taking place? When there is no review 
of your Mid-day Meal Programme, such things will happen. I am 
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not saying this for the sake of criticism. It is a fact. It has happened in Kotipalli 
Mandal, Mallampet village of the Adilabad district. Let the officials verify the 
fact. There are hundreds of schools where no safe drinking water has been 
provided, and the mid-day meal programme is on. What will happen to the 
students? Having highlighted the Mid-day Meal Programme in the Address of 
the hon. President, is it not the responsibility of both the Central and the State 
Government to ensure that adequate water supply is made to the schools. I 
am afraid if the Government of Andhra Pradesh would take my speech seriously. 
Instead of providing drinking water, they might withdraw the boiled egg from the 
meals. I never wanted that. The Government should ensure safe drinking water in 
the schools, instead of withdrawing the boiled egg scheme. 

Then, Sir, another scheme highlighted by the hon. President is the 
National Rural Employment Guarantee Scheme. I would like to remind the 
House that having launched the programme in the Anantapur district of Andhra 
Pradesh by the hon. Prime Minister, in the same village where the programme 
was launched, there is lot of corruption taking place. Social audit was 
conducted. Now, Sir, there are hundreds of news reports with me. I cannot 
read them because of paucity of time. But the programme miserably failed in 
that district. There are instances where one individual ...(Interruptions) � 
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�� �� ������ I read a lot of newspapers — Vaartha, Eenaadu, Jyothi, 
Andhra Bhoomi, etc. Sir, in one village, one individual has drawn Rs. 70,000. If 
they are interested, I can make copies and send" it to them. But I would 
request them to prevail over the State Government and see to it that things 
are rectified. In one constituency, which a Minister is representing, about Rs. 
60 crores has been misused. One individual has drawn Rs. 70,000 from the 
Post Office. Is it practically possible? But it is possible in Andhra Pradesh. I 
request and demand the Government to have an evaluation of the whole 
programme. The people, who had gone for the social audit, were not allowed in 
villages; they were locked in a room. And you want that we should not highlight 
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these issues! What other mechanism do we have except reading the 
newspapers or getting information from other electronic media! After all we 
cannot go to each and every village. That is the official report I am quoting from 
official records. It is the duty of the Government to rectify the mistakes and 
see to it that the money, for whom it is intended, reaches the common man, 
reaches the labourers and not the middlemen. As I have earlier stated, these job 
cards have become ATM cards for the ruling party people in the villages. I am 
prepared to prove this. These job cards have literally become ATM cards that they 
are able to withdraw money as and when they require. And you claim that this 
programme is successful ! Sir, I would like to cite the reply to Starred Question 
No. 310 on 13.12.2006 given by the hon. Minister in this House. Sir, in Andhra 
Pradesh, about 43 lakh job-cards were issued. But the work has been 
provided only to fifty per cent people. And you claim that this has been 
successful. Earlier, we had a Power-Point presentation wherein they claimed that 
in three districts — Anantapur, Ranga Reddy and Adilabad — the programme 
has been a grand success; and it was also shown to the hon. Prime Minister. I 
had said that that should be replicated in all the districts. In the districts which I 
have cited, my party has won in the recent elections. This is the state of affairs 
in my own State as far as this Rural Employment Guarantee Programme is 
concerned. People are. literally looting public money, Sir. The people who are 
closed to the ruling party are literally looting public money. I am prepared to 
prove this. (Interruptions) Sir, the hon. President has highlighted certain 
programmes I wanted to give the details. Please do some introspection and 
have an evaluation. Then only will you come to know the ground reality. Don't 
fly in the air; look down at the earth too; otherwise, you will be losing your 
power. Sir, I am aware that the Congress Party is losing fast in the country. 
They have lost all the big States recently — Punjab, Uttaranchal; they are left 
with Andhra Pradesh. (Interruptions) Recently, Karnataka you have lost. 
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Ravulaji, you address the 
Chair. Don't be detracted by them. Please address the Chair. (Interruptions) 
Please, please, please. 

SHRI V. NARAYANASAMY: When you talk about Andhra Pradesh, I can 
talk about Orissa also. 

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, earlier, we used to call 
certain parties as National Parties. Now, they have become notional parties in 
certain States. Still, you want to fight that losing battle! I am talking about the 
ground reality. If you have the guts to go to those villages, I am prepared to 
give you the names of the villages. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): All right. Now, please come 
to the point. Do not fall into their trap. 

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, take the case of SEZs. 
They are Special Exploitation Zones. They are not Special Economic Zones. 
(Interruptions) 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Address the Chair. 
(Interruptions) No, no, Hariprasad. Your chance is also coming. 
(Interruptions) No, please. 
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THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Your time is getting over. 
That is their trap. Do not fall into their trap. 

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, you have to deduct this 
time of interruption and add it to. ...(Interruptions) 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Address the Chair. Don't look at 
them. Address the Chair. 

SHRI RAVULA CHANDRA SEKAR REDDY: Sir, these so-called Special 
Exploitation Zones are helpful neither to the farmers nor to the people living in 
the vicinity of that area All the small employees are also being brought from 
outside. Everything is mechanised. No local person is getting any job in these 
so-called Special Economic Zones. What is happening? Adequate 
compensation is not being given. The 
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Supreme Court gave a direction that when a farmer is displaced, he should 
be adequately compensated. What is meant by adequate compensation? 
They are paying pittance, Rs. 35,000 or Rs. 50,000 per acre. Your Act says 
that the Government will not acquire agricultural land, as far as possible. Now, 
people at the lower levels are exploiting that particular sentence of the Act. The 
State Governments have actually become — I dare say — real estate brokers to 
certain industrial people. The State Governments are acting as land brokers to the 
industry people — taking the land of poor farmers, displacing them, not 
adequately compensating them and forcing them to beg in the streets. When 
this is the state of affairs, you want to call them the Special Economic Zones! 
Sir, this is going to dismantle the entire agricultural system in our country. We 
have already heard the hon. Agriculture Minister for whom I have got the 
tremendous respect. But, unfortunately, our country has now imported 55 lakh 
metric tons of wheat. Where are we going? Once we were having surplus 
foodgrains, but now we have shortage of foodgrains. They say that they want to 
create buffer-stocks in Southern India's Tuticorin Port. But, now you have 
imported 55 lakh metric tons of wheat. Sir, by quoting all these things, I am 
coming to a conclusion that there is a mismanagement at the national level. 
Nobody is responsible for his activities. Nobody is taking care. There is no 
introspection; there is no review; there is no evaluation of the programmes which 
are already launched. 

Sir, as far as inter-State relations are concerned, and misuse of 
Constitution is concerned, take the case of UP. Sir, the Ruling Party was 
asked to do the floor test 22 times. Time and again, the hon. Governor of the 
State will be willing to send a report to the Central Government to dismiss the 
State Government. What is this? Is it democracy? Wherever there is a non-
Congress Government, from day one, there will be a sword hanging on that 
Government. Never in the history that a Congress Government was 
dislodged by using article 356. This article is there in the Constitution only for 
the non-Congress Governments. Sir, this is gross misuse of constitutional 
powers. So, it should be taken care of. The hon. President, being the 
constitutional head, is unable to address this particular aspect. 

Sir, now I would like to say something about the partisan attitude of the 
Central Government. Sir, as I said, when we were crying for recognition 
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of Telugu as a Classical language, all the Members of Parliament from Andhra 
Pradesh belonging to both the Houses of Parliament met the hon. Minister 
and the hon. Prime Minister in this respect. The State Assembly of Andhra 
Pradesh has passed a resolution in this regard. But, nothing happened. I 
have no grievance when Tamil is given the status of a classical language. But, 
what happened to Telugu? Why is this partisan attitude being taken? Telugu 
is a more than 1000 years old language. It is called the Italian of the East. I 
think, it will impress you. It is called the Italian of the East, ...(Interruptions)... I 
am willing to add Kannada. What happened to our representation? What 
happened to the unanimous resolution of the Andhra Assembly? 

THE MINISTER OF STATE IN THE DEPARTMENT OF COMMERCE, 
MINISTRY OF COMMERCE AND INDUSTRY (SHRI JAIRAM RAMESH): 
Malayalam also. 

SHRI RAVULA CHANDRA SEKAR REDDY: Any language which is having 
the required eligibility condition or the requisite qualification or the required 
condition, that should be added. But, what happened to the Resolution of the 
Andhra Legislative Assembly? Sir, there is a clear partisan attitude. Sir, I would 
like to remind that by virtue of 29 Lok Sabha Members from Andhra Pradesh 
for the Congress Party they are surviving in the Government at the Centre. But, 
you have conveniently ignored the claims of the State of Andhra Pradesh. Sir, 
opening an IIT at Basra is another big problem. The Andhra Pradesh 
Assembly has passed three resolutions for creation of an IIT at Basra. But, 
now there is a problem as there is a dispute between Rangareddy and 
Adilabad districts and Medak and Adilabad districts. Sir, this problem has been 
created by the Central Government. What is this partisan attitude? Why are you 
creating problems amongst districts? 

SHRI JAIRAM RAMESH: An IIT is being set up in Andhra Pradesh. 

SHRI RAVULA CHANDRA SEKAR REDDY: Thrice we have passed 
resolutions for creation of an IIT in Andhra Pradesh. I was in the Andhra 
Assembly at that time. Sir, three unanimous resolutions have been passed, 
but the Government of India is not bothered. 

Sir, the hon. President has also referred about the Railways. Sir, there is a 
phrase about Railways. It means 'right way or wrong way, there is another 
way, railway'. Unfortunately, Laluji's train is not stopping 
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in Andhra Pradesh. It is in no way helping the Andhra people. Sir, in the last 
Budget Session, all the Members of Parliament from Andhra Pradesh went to the 
hon. Railway Minister and the hon. Prime Minister to give a representation 
about the grievances of Andhra, as far as the Railway programmes are 
concerned. We did not get anything out of that. Sir, we definitely oppose this 
partisan attitude of the Central Government. 

Finally, Sir, I know you are looking at me, and I am aware of the time 
constraint. Sir, finally, I would like to say that as far as women are concerned, 
tomorrow, on the 8th March is the World Women's Day. The Women 
Reservation Bill is pending with the Government. All the political parties were 
called in the chamber of the hon. Home Minister for consultation on the Women 
Reservation Bill. So many consultations are taking place and nothing is coming 
out of them. Why are you misleading the nation? If you are really having any 
intention, come out with it. Or if you are not willing to do it, tell it openly to the 
nation through this Parliament. Sir, instead of keeping them in dark, instead of 
denying them their legitimate claim of having reservation in the legislative bodies, 
give them this right. With this demand, as I said earlier, while thanking the 
hon. President for coming to the Parliament House, I am opposing the 
Address made to this House. Thank you. 

SHRIMATI SUPRIYA SULE (Maharashtra): Hon. Mr. Vice-Chairman, Sir, I 
thank you very much for giving me this opportunity to speak in this august 
House today on the Motion of Thanks to the Presidential Speech. The 
President in his speech mentioned that investment in the well being of the 
children is an investment in the future of our country. I would like to 
specifically speak about the problems of our children and their future in our 
country. The President stated in his speech that child protection is high on the 
Government's agenda. Sir, I would like to take this opportunity and highlight 
this issue of the Nithari episode, which has highlighted the lack of security of 
all our children. This episode has exposed India's carelessness in protecting 
our children. The brutal killing, murdering, kidnapping, and raping in the 
Nithari episode is of serious concern to us. Sir, I think time has come when 
we all together have to stand up against these atrocities against our children 
and condemn this act. Children go missing daily in India and the authorities 
are not taking this seriously. So, I appeal to the Government that we take 
some stringent action against this and ensure 
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that such things do not occur. The Central Panel and the various NGOs have 
suggested a few things about the widening the scope of investigation because 
they feel the possibilities of organ trade and sexual exploitation as well. Sir, 
there are certain measures that can be recommended to avoid such things to 
happen again. I am happy to say that the Home Ministry has asked the CBI to 
conduct an inquiry, which is still in progress. But we are all awaiting to see the 
report eagerly. The Government also is considering a legislation regarding 
child abuse, which includes sexual exploitation, economic exploitation, domestic 
violence, trafficking for prostitution and corporal punishment in schools. Sir, a 
time has come when you have to consider the protection of our children. 
Invariably it is pleaded, with my little knowledge about this House, that all 
these issues or protection or law and order are State Subjects. Sir, when it 
come to the security of our children I think we need to have a Central 
legislation in place where there has to be a good coordination between the 
Centre and the State Governments to make sure that our children have a 
secure place to go to if "they are missing or lost. It could be anything, Sir. And 
there has to be a legislation to be made which is very strong, and it should be 
implemented exclusively for our children. We have recommended through the 
help of our NGOs, that there should be special police posts where there can be 
a special guidance for all these issues. And all there has to be a good 
interaction among all the districts in the States, which is probably monitored 
with the help of the Home Ministry at the Centre, and it should not be 
considered by the States as any kind of interference. Further, Sir, there 
should be special courts to be set up to dispose of all these cases where all 
these people should be punished and this should above caste, creed and 
religion. Sir, this law should be applicable to every citizen of our country and 
there should be no social or political interference in this legislation. Sir, 
according to the National Human Rights Commission, about 45,000 children 
are missing in our country every year, out of which, according to the numbers 
that are available, 11,000 are never even found. Sir, it is a serious and alarming 
situation. I appeal to the Government that the protection of our children and the 
missing children should be taken on a war-footing. The other issue, which is 
connected to this, is abolition of child labour. This august House has made a 
lot of legislation for child labour but as we are all aware the ground reality is 
far different. Children today in large 
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numbers are still working at various levels be it home or carpet making. And this 
number I do not want to state, it happens all over India. There is no particular 
state suffering from this. I think, without a rehabilitation programme I don't see 
these children getting out of this vicious circle. A lot of State Governments are 
taking initiatives to bring these children out. But unless we give them good 
protection as well as good quality education and security these children will go 
back into the whole circle again and the root cause of this entire problem is 
poverty which is really what we need to address and try and rehabilitate all our 
children at all levels. I am proud to say that the Maharashtra Government and 
the Home Ministry have taken major steps to improve the situation of the 
children in our State. The Home Minister has taken personal interest and has 
informed all the Commissioners in all districts to prepare dossiers to have a 
regular follow up and he himself has taken interest in it and has regular 
meetings and is updated. So, I appeal to all the other States and like the hon. 
Home Minister mentioned in the morning, if at all the Maharashtra model works, 
I think, we will all be happy to use it and implement in other States and have a 
good interactive situation in the interest of protection of our children. The other 
issue which is alarming our country, is of malnutrition. The National Family 
Health Survey has given us numbers which are absolutely alarming. As many 
as 45.9 per cent children are underweight today, 38.4 per cent are stunted 
and 19.1 per cent are wasted. The numbers of anaemia are even more 
alarming. The infant mortality rate instead of going down is going up. Sir, in this 
regard, the Supreme Court intervention has really helped. The Supreme Court 
on July 19, 2006 appointed a two-Member Committee to look into the serious 
lapses in the ICDS. Even the Planning Commission has taken serious cognisance 
of this issue and has passed some serious comments about this thing. The 
Planning Commission has mentioned that there is a clear gap between the 
intention and the actual implementation of this programme, which does not 
reflect upon us as policy makers, and the implementers of the same. .I am 
happy to say that the Prime Minister's personal intervention has really helped in 
the ICDS programme approval of all. I think, he has written to all the Chief 
Ministers in all the States and because of that things have really started 
moving. I appreciate his effort and I am optimistic that because of his personal 
intervention we would be definitely getting some good results The Draft 
Approach Paper of the Eleventh Survey has suggested 
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that the development of our children would be prioritised and there would be 
effective implementation of the ICDS programme. Sir. I really feel sorry to say 
this but so far there are only 7.4 lakh anganwadis in our country which are well 
short of the estimated 17 lakhs required for universal coverage. I appeal, on 
behalf of all of us who work for the children of this country, to the Finance 
Minister that I wish he would do something more. We appreciate what he has 
done for us in this Budget but definitely we need much more to be done for our 
children. Sir, the alarming issue for us women, is maternal mortality. One 
woman every seven minutes dies in our country due to pregnancy related 
complications. According to various reports of UNICEF, 30 per cent cases like 
this even go unreported. Sir, I am ashamed to say this but the statistics are 
alarming. Even our other neighbours such as Bangladesh and Sri Lanka are 
far ahead of us in this case. I appreciate the Government's effort. In the Rural 
Health Mission, there is a lot of money being given for all these programmes 
but somehow they are not reaching women in every village. There aren't any 
good hospitals and we are all aware of what the ground reality is. The medical 
facilities are not improving. In many places there are no doctors available at 
any time. So all these programmes are available and look glamorous on 
newspapers and all our reports. But the ground reality, as we are all aware, is 
far different. Even today, 65 per cent births take place at home without any 
assistance or trained staff. Today, India at present has an MMR at 301. That 
means out of one lakh births, 301 women die during pregnancy. If you have to 
achieve the millennium goal, the Millennium Development Goal or the MMR, we 
need to reach the number of 106. But, Sir, at the rate we are going, by 2015, 
we will just about reach the number of 240. I urge upon the Government that 
through the Rural Health Mission they need to focus more and reach every 
corner of our country and make our dream come true. I am very happy that 
the Ministry of Social Justice and Empowerment is taking all the initiatives to 
support women and children belonging to the SC/ST There are a lot of policies 
made, but are not implemented. But, I am sure, with regular meetings, 
according to what the hon. Minister has mentioned in the past, these targets 
will be met which are lagging behind. 

The other heartening effort which the Government is making is 
strengthening the office of the Chief Commissioner of differently-abled. Even 
this year, the hon. Railway Minister and the hon. Finance Minister 

318 



[7 March, 2007] RAJYA SABHA 

have made special provisions for differently-abled people and I express my 
gratitude and say a big thank you to them. At the same time, I urge the 
Government that it is important to simplify the process of assessment of 
disabilities and issue disability certificate to all these people and make the 
process much easier, because it is extremely difficult to get as there is a lot of 
corruption to get a disability certificate in our country. Therefore, I appeal to the 
Government that we have to make sure that all these great schemes, which 
we are making, are implemented for the welfare of our people. 

Sir, being a woman, a girl-child and an only child this point is really close to 
my heart and appreciate the Government's efforts for Adopt the Girl 
Programme to check the alarming rise in the female foeticide in our country. The 
Ministry of Women and Child Development has started a welcome measure 
about the Cradle Scheme where anybody who has a daughter and does not 
want her can leave her and the Government will look after her. I appreciate 
this effort. But; there are other issues connected to the girl-child. The parents 
are still selling their daughters. The other issue which is really harming our 
country is child marriage. This august House enacted umpteen legislations on 
child marriage. But even today, in various parts of the country, even the 
educated cities, I am really sorry to say, the child marriage still exists and is in 
huge numbers. I think we all need to address this issue and, probably, make 
more serious legislation to stop these atrocities against young women, because 
even they deserve a good quality life, good quality education and they would 
also want to have good future and work. The root cause of all these problems, 
as I- mentioned earlier, is poverty. I think, we all need to help and remove 
poverty from our country and try to uplift the people living below the poverty 
line. These issues continue to haunt us unless we address the issue of poverty. 
And, as Legislators, I think, we have failed the people of our country. 

Sir, the hon. President has stated in his Address earlier that highest 
emphasis will be given to education. I appreciate* and thank the UPA 
Government for increase in allocation that it has given for education We are 
all aware that India is an ancient country. But, today, 40 per cent of our 
population of more than 1 billion is under the age of 20 years. This is a huge 
pool of youthful manpower which can lead India to its destiny. The fabulous 
programmes which are implemented like 
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the Sarva Shiksha Abhiyan and Kasturba Gandhi Balika Vidyalayas have 
helped every child in our country to get good education, especially girls from the 
SC/ST and minorities. I don't want to sound like a cynic. There are a lot, of 
aberrations in the implementation of these programmes. I myself have a little 
experience, because I work in the rural areas and run a few schools. There 
are a lot of challenges that are put ahead in education. At the same time, as a 
new entrant to this august House, I would like to share my perceptions of the 
diverse challenges confronting the youth of today. Competition is enormous 
due to population. The demand for quality education has become a big issue, 
because everybody realized that unless you get good education, you cannot get 
employment. The number of dropouts in schools is alarming; illiteracy, rate is still 65 
per cent which implies that 35-crore Indians still illiterate. Reading skills, according 
to a survey conducted are still very low. If you visit many schools in the rural 
areas, children cannot even read, right or comprehend many subjects. The 
problem is paucity of resources leading to abysmally poor infrastructure. 
Unionism is rampant and accountability is extremely low. The external 
environment of terrorism, casteism, corruption, patronage and red tape add to 
youth frustration in our country. 

The higher education sector also suffers with similar issues. Only 8 per cent 
of our population between the age group of 18 and 23 has access to higher 
education. Sir, 60 per cent of our colleges are located in urban areas, while 
only 40 per cent are in rural areas. Besides this, there is even a divide among 
the States. The children in Southern States have much more access to 
Secondary Education, while the Northern States and the North Eastern States 
suffer. There is a need to open many more colleges and institutes in the un-
served areas. Due to inadequate financial resources, States are unable to set up 
new colleges. I appeal to the Central Government to find out some route by 
which we can have more access to education; not just Elementary Education, 
but even concentrate on Higher Secondary and Higher Technical Education. 
Maybe, we can even encourage private sector people to come in to help us 
achieve this goal. 

By and large, the Higher Education in our country is very rigid. The content 
and the syllabus are outdated. I think time has come that we need to get some 
urgent reforms which will enable the domestic sector to compete effectively in a 
competitive environment. There is the cafetaria 
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type credit system which is used worldwide. I think, we need to use that in our 
country, which will help every students. This is a facility to transfer credit from 
one university to the other university. This will help him get relevant courses, 
which will guarantee him a job. The UGC, AICTE, Medical Council and State 
Universities will have to play an extremely pro-active role in all these reforms. 

While at the Elementary Education level, we see a great improvement in the 
Scheduled Castes, Scheduled Tribes and minorities, there is a serious 
concern for providing Higher Education for all these classes, especially, 
among the girls. The Maharashtra Government has started a special 
programme to help girls from financially difficult backgrounds. They have given 
them scholarships. On behalf of every girl child, I appeal to the Central 
Government to make available some benefits so that all of us get good quality 
education. 

The financial health of the Education Sector is a matter of serious concern 
for all of us. Way back in 1964, as we are all aware, the Kothari Commission 
recommended increase in provision for education to at least 6.4 per cent of the 
GDP. Sir, we all know what the figures today are. And because of paucity of 
adequate financial resources we are facing a lot of problems of not having good 
infrastructure available to pur students. There is a great shortage of buildings, 
Classrooms, libraries, laboratories and we cannot even maintain the schools 
we have. This has even compelled many States to impose a ban on teachers' 
recruitment and we have seen that unless you guarantee them good quality 
job, the institutes are not giving good results. If we need to increase access to 
Higher Education from 8 per cent to 20 per cent, we will have to increase our 
spending by 150 per cent, which is probably, not possible. But, I think, the 
time has come that we should allow private sector, both foreign and domestic to 
supplement our efforts. This will improve efficiency and promote excellence. 
But the fee structure should be safeguarded to prevent commercialisation of 
education. As competition is being keener, Indian students have started going 
abroad to study. But, this is possible only for children who can afford it or even 
who have got good scholarships. I think the time has come that we try and give 
this education to all our children in our country at home. 

Globalisation of the world's economy has fuelled competition. It is 
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compelling that the best institutions worldwide to continuously review their 
curriculum, make it inter-disciplinary and conduct research in collaboration 
with industry to stay afloat. Our institution still have a long way from achieving 
this. The General Agreement on Trade in Services is a.challenge, for which a 
great deal of preparation and clarity is required. A clearly articulated policy 
followed by a legislation, inter-alia instituting a regulatory regime that would 
ensure transparency and quality is necessary. Fortunately or unfortunately, Sir, 
the failure in the last round of talks has given us another chance to prepare 
for the next round. Some courageous decisions are necessary, both in the 
interest of quality and equity that Government should not shy away from. 

Sir, we are 60 years into independence and time has come for us to ask 
ourselves what we have achieved. If I could quote. Sir, Pandit Jawahar Lai 
Nehru. "Aim of having a strong free and democratic India where every citizen 
has an equal place and full opportunity of growth and service, where present 
day inequalities in wealth and status have ceased to be, where our vital 
impulses are directed to creative and cooperative endeavour." Sir, have we 
been able to provide even the basic necessities to our people? Have we been 
able to provide even the basic necessities to our people, be it potable drinking 
water, electricity, sanitation, good quality education, eradication of poverty, 
and so many things? I myself feel that time has come when we need to review 
all these issues and at least provide our people with the bare minimum. Sir, 
Friedrich Max Muller once said: "If I were to look over the whole world to find 
out the country most richly endowed with all the wealth, power and beauty that 
nature can bestow — in some sense the very paradise on earth I should point 
to India. If I were to ask under what sky the human mind has most fully 
developed some of its choicest gifts, has most deeply pondered on the 
greatest problems of life, and has found solutions to some of them, which well 
deserve the attention even of those who have studied Plato and Kant—I 
should point to India. 

Sir, the greatest philosophers and our forefathers dreamt big for us and saw 
that India should be the best, if not one of the best. Everybody says'"lndia is 
shining and India is everywhere." Now, time has come for all of us to make 
this dream into reality, not just economically but also socially. The future of 
our country is in our hands; let us not fail 
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4.00 P.M. 
the citizens of this great land. I support the Motion of Thanks on the 
President's Address. Thank you. 

THE VICE-CHAIRMAN (PROF. P.J. KURIEN): Thank you, Ms. Supriya for 
the maiden speech. 

SHRIMATI SHOBHANA BHARTIA (Nominated): Sir, I would like to thank 
the President for his Address, outlining the priorities and the achievements of 
Government. The President in his Address stated that his Government is 
building a new architecture of inclusive growth. Sir, this has only been' 
possible because of the tremendous growth that India witnessed over the last 
few years. On the 60th year of our nation's independence, we have much to be 
proud about. We have made many strides, but, Sir, it is one thing to achieve 
the economic performance that we have and it is another thing to hold on to it 
and to use it as a launching pad for greater progress. As President Kalam 
himself said, by progress his Government cannot be exclusively taken up by 
the rising and shining India, but its programmes such as Bharat Nirman, 
National Rural Health Mission, Sarva Shiksha Abhiyaan, Mid-day Meal, National 
Rural Employment Guarantee Act and other such schemes that form the 
building blocks of this inclusive architecture. Sir, the whole debate about the 
SEZs versus industrialisation is being seen in the light of development versus 
rights. To my mind, it is not development versus rights, but development for 
greater rights that this sort of a scheme should actually ensure. Sir, we often talk 
about the demographic dividend which is going to take us to places. If we are 
to ensure that this demographic devidend does not turn into a demographic 
nightmare, then we have to ensure that the twin objectives of medical health 
care and education are easily accessible to our entire population. I would just 
like to dwell on these two issues which to my mind are extremely critical for 
the Government. I will first deal with health. With the public spending on health 
being almost lower than 1.3 per cent, it is abysmally low, vast swathes of our 
population remain outside of basic medical health care. The Government 
through the National Rural Health Mission has been seeking to address this in 
partnership with the States, Communities, Panchayats, by creating institutes 
that bring heath care to millions of its people. But the main issue, according to 
me, really, is of creating awareness of these programmes, of improving 
educational 
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facilities, and more importantly, ensuring women's welfare. The National Rural 
Health Mission takes a holistic approach to the way in which it defines health 
care. It seeks to identify the key ingredients or determinants of good health, be 
it nutrition, be it safe drinking water or promoting hygiene. Also, Sir, the plan of 
action of the National Rural Health Mission talks about increased public 
spending in the field of health. lt talks about reducing regional imbalances, of 
trying to ensure greater infrastructure, of pooling resources, and of 
decentralising the district management of health schemes and improving 
community participation. The Government should ensure that all these criteria 
are met because, as of now. Sir, millions of our people do not have access to 
basic health care. What is extremely startling is that almost 22 per cent of our 
nation's diseased population suffers from malnutrition. For a country with its 
growing economic clout like India, Sir, this does not fit well at all. More 
importantly, almost 50 per cent of the 2.2 million annua! child deaths are 
caused by malnutrition as well. This shows the growing importance of women 
and, more importantly, mothers in our nation's health care. And it is not just 
poverty and food insecurity, Sir, but its unsafe feeding habits, its lack of proper 
nutrition that leads to this. So, the irony is, Sir, that whereas 70 per cent of 
Indians live in rural India, almost 70 per cent of India's doctors reside in urban 
India. This dichotomy has to be addressed even if incentives have to be given. 
Therefore, Sir, also falling out from malnutrition is a subsequent low birth weight of 
infants in this country, and almost 60 per cent of women in India suffer from 
anaemia, which is also linked to low birth rate. So, Sir, health care really 
means drastically improving sanitation providing safe drinking water, promoting 
hygiene practice, directly or indirectly, all what Government should ensure, is 
covered under health care. 

Sir, I will spend a little time on education now. The IITs and the IIMs in our 
country are world class. But they are just too few in number. There is a need 
for many, many more. But the primary and secondary education is what 
requires extensive and urgent attention. If India is to take advantage of its 
reputation as a knowledge economy, what we really need is a quantitative 
expansion and a qualitative improvement in our educational services. For the 
past 25 years or so, we have been spending less than three per cent of our 
GDP on education. This year, the Government has given a healthy increase, 
but even so, Sir, a lot of this money has actually come from the education 
cess that has 
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been applied. The CMP took not and said that 'we should achieve six per cent 
spend on education by 2009.' But if we still haven't crossed the three per cent 
mark, how is it going to be possible for us to come anywhere near this figure? 
And whether this figure is relevant or not too needs to be debated. The basic 
assumptions and the basic parameters which led us to arrive at the six per 
cent spend by the 2009 have undergone a sea change. To my mind, Sir, it is 
very inadequate if India is to make rapid strides that are required for us to 
maintain our position in the world scenario. The Government's priority should 
be to remove illiteracy and to provide quality primary education across the 
country. Sir, I would like to cite the example of one State, namely, Himachal 
Pradesh in this regard. In the 1950s, Himachal Pradesh had a literacy level of 
4.5 per cent. Today, it is second only to Kerala. They have the highest 
enrolment rate of 99 per cent , almost one of the lowest drop-out rates at just 
two per cent and in spite of the hilly terrain, they have got easy access to 
school. Their per capita expenditure on students, on education is almost 
double that of the all India average at almost Rs. 140 and they have one of 
the highest teacher-to-student ratios. And, how was this possible? All this was 
possible because of a very proactive Government policy pursued by 
subsequent Government and a very high spend, almost 16 to 17 per cent of 
their expenses, go on education. So, if Himachal can achieve this, why can't 
we replicate this model ail across the country? Sir, the paradigm of ensuring 
education for all has to change. This old attitudes and. old mindsets will simply 
not work. There is just no transparency, no accountability and there is no 
incentives for the mover's of the scheme. Sir, even if we have to look around 
us to see what are the best tools used world-over to achieve higher levels of 
literacy, we should not shy away from doing so and I would just like to cite a 
few examples of schemes which have been extremely successful world-over. 
Sir, I would cite the case of Brazil where the resources for a district or a 
municipality are given through a framework of incentives. So, the higher the 
enrolment, greater the resources that are allocated to a district. This greatly 
incentivises districts and communities to work for greater enrolment. Also, Sir, 
they follow a pattern where education is not a linear experience; it is not a 
continuous experience; you have to have nine years of mandatory education 
which makes it so much easier for people to complete the so-called 
educational syllabus. Besides that, 
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incentives are given to teachers to go to the countryside and pay-scales have 
also been hiked manifold. This has led to far better educational services that 
ate being provided all through. Sir, I would strongly urge the Government to 
carry out some kind of an annual school census. The Govenment, the Prime 
Minister and the Finance Minister have often spoken about outlays versus outcome. 
Why don't we apply the same yardstrick, not only in terms of budgetary outlays 
versus outcomes, but annual school census too that actually measures student 
enrolment, teacher participation and community participation to see where the 
money is being spent and the position that we have reached.   " 

Sir, we must have a proactive education policy that provides quality primary 
education to the villages of India and the small towns. Without this, the 
knowledge disparity will only grow. The Navodaya Vidyaiaya Samiti which 
seeks to ensure this must be prioritised and must be given all the support. 
Retention of students, student enrolment, absenteeism of teachers are all major 
issues plaguing the system today. The Government needs to address these. 

Sir, the task before us is huge, and the holes are gaping. It is quite clear 
that the Government cannot achieve this on its own and, therefore, it has to 
involve the private sector. Cur entrepreneurial energy has taken the economy to 
greate heights. This energy, Sir, needs to be harnessed so that the national 
goals of education and healthcare are met with jointly not only by the 
Government but by the private sector as well. Thank you, Sir. 

SHRI ARJUN KUMAR SENGUPTA(West Bengal): Mr. Vice-Chairman, Sir, as I 
rise to support this Motion of Thanks to the President, I would be. bringing to 
the notice of this House—unfortunately, many of the Congress Members are 
not here—how this whole notion of aam admi and aam Janata came into the 
picture because we have been hearing about this from many quarters but, 
regrettably they are not being fully reflected in the policies that are being 
followed by this Government I would like to draw attention to a document which 
was published in 2004 February-March, called 'Economic Growth—the 
Congress Agenda' 

(MR. CHAIRMAN in the Chair) 

This was the basis on which later the Congress Manifesto and also the 
Common Minimum Programme were written. This particular document 
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was drafted by Dr. Manmohan Singh and myself who were the co-chairman of 
the Congress Economic Affairs Committee but they reflected entirely the 
ideas of Mrs. Sonia Gandhi. I would like to bring this to the notice of this House 
because this should be recorded. It was she who brought the entire Congress 
movement back into the mainstream saying that the Congress is basically a 
follower of the Nehru-Indira Gandhi tradition, followed by Rajiv Gandhi where 
common people, aam Janata, garib people, are the main aims of Congress 
policies. This particular document was not critical of economic reforms. It, of 
course, hailed the economic reforms and also pointed out the very good points 
of these economic reforms resulting in the high rate of growth. This House is 
aware that the high rate of growth achievement is not the achievement only of 
this Congress Government; this was also achieved during the NDA period. This 
document clearly points out what the problems were and why the Congress 
approach to economic reforms and growth was superior. But, the most important 
feature in the Congress approach was the clear spelling out of the notion of the 
purpose of the economic reforms, the purpose of economic growth, which is 
the improvement or upliftment of the aam janata or the poorest people. Sir, I 
want to emphasise this point because I want to be constructive Let me first 
take this issue of agriculture. All of us have talked about it; I don't have much 
time to go into the whole notion of agricultural development. But, it is 
important that we must realise that out of the agriculture—I quote from the 
document of 2002-03, Farm Survey—94 per cent of the farmer household 
belong to holdings of less than four acres. That is the aamjanata of agriculture. 
No agricultural programme should be considered as the Congress agricultural 
programme or the UPA agricultural programme which does not address this 94 
per cent people I would like to ask the Ministers here—I am sorry, there are no 
Ministers here—I hope this would be communicated to them. I would like to 
hear what exactly is the Congress' economic reforms agenda in agriculture 
which is addressed to this 94 per cent people. Mr. Chidambaram has talked 
about a lot of increase in credit, but at the same time, as he said in the last 
budget that to the marginal and small farmers, we know, credit is not going 
there. He is talking about agriculture investment, helping NABARD and all 
these things. Only 1.8 per cent of the total investment in India is going to 
agriculture When the total investment in the country is 34 per cent of G.D.P 
and of that, only 
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1.8 per cent or 1.6 per cent is going to agriculture and only one quarter of that is 
only Public investment. And it is this public investment only that will go to the 
aam Janata. They cannot borrow money to invest; they cannot have access to 
the investment fund of the capital market. So, Sir, I am pointing it out that in 
the formulation of all our policies, the most important step is to use this social 
aspect. As all Congressmen should ask; all Members of this House should ask 
after this UPA Government has come on the picture, are we really having a 
programme which is helping the aam Janata? 

Next, Sir, let me come to the question of employment because this 
document is talking about agriculture, freedom from hunger and 
unemployment. Now, employment, Sir, if you look at the Economic Survey, it 
clearly says that unemployment is increasing. It is a bad thing, we all know. 
But, I am not going into that. But it also says—we should not take credit for 
that—that the rate of growth of employment is about 2.3 per cent. It came 
down a little before that, but it has again gone up to 2.3 per cent. But then it 
says—it is very important to note-that the rate of growth of employment in the 
organised sector is negative. Not only that employment is stagnant, it is actually 
falling. And in the organised sector, manufacture sector is growing at a very 
fast rate at 10 or 11 per cent. I want to ask those friends of ours who say, if 
there is high rate of growth, there will be higher employment. How is it related to 
that? Nine to ten per cent growth is taking place in the manufactures' with 
negative growth of employment. Where are these people going? Employment 
is increasing in the unorganised sector. What is this unorganised sector, Sir? 
It is the sector where there is no minimum wages; it is the sector where there 
is no labour laws; it is the sector where there is no social security. The people 
work in the most difficult situation. Without water, without light, without shelter, 
they work there. They work there because without working they would starve. 
Are we taking pride in this that employment is increasing in that sector which 
is growing at very low levels of income, to avoid starvation? What is the policy 
that this Government is following to increase the productivity of the unorganised 
sector? I tried my best to look into the Economic Survey, Sir, I did not see a single 
sentence which would say this policy should be followed in the unorganised 
sector so that their productivity increases, their enterprises expands. 
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Sir, I have a small Commission, which I head, where we have given a 
programme which is that if you are talking about the SEZs,—which I think is a 
wrong approach—but SEZ has one implication that if you can put a cluster of 
inter-dependent units, there are external economies for each other. So they can 
benefit from that and after that they can grow. But it has to be supported only if 
we have infant industries, only when they do not have markets. There is 
absolutely no reason for supporting those who are rich, who are not infant, who 
can invest, who have their capacity to do all that. There is very little reason 
today to support export industry because our exports are growing at 20 per 
cent. Today, Sir, there is no difference between the Indian Rupee and the 
exchange rate in dollar. In fact, Indian Rupee is probably under valued or 
should be overvalued a little bit. There is no reason why we should subsidise 
exports for this SEZ by giving them land, giving them development, subsidies. 
So, what we suggested that if you are accepting that in your law as SEZ law, 
apply that to the cluster of poor, tiny sector establishments who need this kind 
of support, who need developers to come forward to help them, to push 
forward their markets and investments. If your SEZ is accepted principle 
apply that to the unorganised sector. Sir, I am just putting this as an example 
how to improve this thing. There are questions of skills, there are questions of 
all other kinds that we can actually look at. But I do not see any reference to these 
either in the Economic Survey or in the Budget and not in the President's 
Speech either. Sir, there is a reference to a proposal for the social security for 
the workers in this unorganised sector. I just want to mention, I do not want to 
talk about it much because we have initiated this whole thing. We proposed a 
scheme for 370 million workers in the unorganised sector—37 crores—for giving, 
as you say, maternity benefit, life insurance, health insurance of a recoverable 
amount, accident benefits, sometimes if they are thrown out of employment, 
employment benefit and pension benefit. This is a completely feasible set of 
programme. One year earlier, we had submitted this report and this particular 
programme is absolutely feasible, Sir. We have gone to places, we have 
discussed with those who can do it and we have had several discussions. Mr. 
Oscar Fernandes is not here. He would tell you that this is the programme, 
which is perfectly feasible. The total cost is only 48 per cent of the GDP, less 
than half a per cent of the GDP. If you could provide that, 36 crore people in 
our country would 
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come and support our UPA Government Unfortunately, we have not made 
any progress in that. 

I am just talking about one particular area. The other question is, social 
sector programmes I am just trying to be as brief as possible. Mr Sitaram 
Yechury pointed out that the share of expenditure in social sector, is down It is 
going very true. But it is a mistake to think of expenditure as the criterion of 
developing social sector. You have to deliver, you have to see that it is 
actually delivered. In fact, in the Budget document they have increased the 
allocation for the National Rural Employment Guarantee Programme. Now, it 
clearly says that they have increased from 200 to 300 districts but the Budget 
allocation for these 300 districts has increased by only Rs. 700 crores. Why? 
It is clearly saying that whatever we have provided, we have not been able to 
spend. Who is responsible for that? Who is responsible for the fact that the 
National Rural Employment Guarantee Scheme having been enacted has not 
been implemented in this country. It is this Government, which should accept 
the responsibility and not only the Finance Minister, the whole Government 
should accept the responsibility. The only way to accept the responsibility, Sir,—
again this is in this document which I can say was drafted and written under the 
leadership of the Congress President—was that you have to bring 
development through grassroot organisations, you have to go to the district 
level, village Gram Sabha to see how it can be organised, monitoring system. All 
these things have been spelt out how it should be done. Why have you not 
tried to do anything? Do not be personal because this is something, which 
probably should be done by the Planning Commission because they can do it 
with the States. Sir, anything you talk about the social sector, they would say 
that it is the State's responsibility. But this is not correct. It is the Planning 
Commission, which will sit with the State Governments hold their hands, give 
them incentives, and show how this can be done. The State Governments have 
also their problems, see now those problems can be solved, and go beyond 
that, to the Panchayats and all these places. We have a person in our 
Government. He is not present here, Mani Shankar Aiyar. I would say that he 
has shown a way to organised the Panchayats to do this kind of job. Sir, I am 
saying that this is possible if we really want to do this thing. It can be done? 
Unfortunately, it has not been done. The social sector projects whether it is 
Sarva Shiksha Abhiyan. whether it is the National Rural 
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Health Mission, more and more money that you give, the money probably either will 
not be spent as in the Employment Guarantee Scheme mainly because we have 
a very good Rural Development Minister who does not waste money. I must 
give him credit or not spending money without delivering. There has to be a 
mechanism to monitor those delivering and the only way to monitor this thing 
is to have the whole planning mechanism revamped. Unfortunately, that has 
not been done here. 

Sir, I wanted to bring these points, through you, to the House to note that 
the time has come for us to realise that the people of this country are not 
fools, they can see things as they are done They are not expecting miracles 
from this Government but they have trust They trusted this Government. They 
trusted the Congress President when she went to the people and said that, 
look we are going back to the Congress ideology. This trust should not be 
betrayed If you betray the trust you must know people of our country have 
shown again and again how to penalise and punish those in power. Thank 
you 

DR. PC. ALEXANDER (Maharashtra): Sir, the President's Address has 
conformed to the time honoured format followed by all Presidents, including 
himself in the past and that is to list out all the achievements of the 
Government but not refering to the shortcoming or warning signals I propose 
to bring out three or four such points. 

In the first place. I was somewhat disappointed by the fact that the 
President did not refer to what I would call the most pressing problem that the 
nation is facing today and that is the threat to our internal security. I would 
particularly mention the fact that we think of internal security or debate or we 
talk about it only when some disaster happenb somewhere. Yesterday, we 
listened to very impassioned speeches about the need for better safeguards 
internal security because we were shocked by the dastardly killing of a sitting 
Member of Parliament in Jharkhand. A few months ago, we were shocked by 
the attack on Jehanabad jail when several maoists prisoners were forcibly 
released from the jail. Again we were shocked by the mass murder of the 
tribals in Chhattisgarh Once we get shocked we debate we discuss and then 
we forget all about it the next day The Home Minister as usual will come 
forward with the stereo-typed explanation, "it is mainly a subject of the State 
Government We are doing everything to strengthen the hands of the State 
Government but it is mainly the work of the State 

331 



RAJYA SABHA [7 March, 2007] 

Government. We will continue to strengthen their hands". But when their 
hands get weakened, we do not see the strong Central hands, strong hands 
behind it and the result is, the whole approach to the problem of internal 
security continuous to remain a law and order approach in our country. I 
should also say—it may not be treated as a criticism of the Home Ministry—as 
one familiar with the working of the Government system for long years that 
internal security should be handled by the Prime Minister of the country. I don't 
say that it should be taken away from the Home Ministry. The Home Ministry 
is directly responsible. But, at the same time, the main responsibility should 
be with the Prime Minister. Then only it will be possible to enlist the full 
cooperation of all other Ministries concerned and also the State Governments 
concerned. If it is left solely to the Home Minister, you will see that he himself 
is helpless and is not able to deliver as much as the Prime Minister would be. 
This problem has become much more serious now than ever before because 
of the fact that India, today, is surrounded by failed States. In a Survey 
conducted by Washington-based Fortune Magazine, in 206, about 146 
countries were listed in the order of their failure or tendency to fail. In the top list 
of 25 countries, there were 5 countries in our immediate neighbourhood. 
Pakistan ranks at number 9 in the list, Myanmar at 18, Bangladesh at 19, Nepal 
at 20 and Sri Lanka at 25. Our country is ranked at 97; and to that extent, we 
may feel happy. But the fact that we are living in the midst of failed States, 
surrounded by failed States, and also the fact that many of the things which 
caused the failure of these States are in evidence in our country also should 
send us the right warning signals for taking timely corrective answers. A State 
fails not only because law and order fails. A State failes for a variety of 
reasons and some of these reasons are very conspicuous in our own country. 
For example, the failure of institutions of democracy, failure of electoral 
system, failure of the executive, failure of political parties or the collapse of 
political parties influence over several parts of the country, lack of political 
leadership, lack, of, at least, a few leader whose voice will be respected and 
heard all over the country, irrespective of religion, caste, community or political 
differences.These are all the reasons which had led to the failure of the 
neighbouring States. And, I say, Sir, with all sense of responsibility, many of 
these reasons exist in our country today and if we just go on ignoring them 
and continue to have the policy of putting the blame only 
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on the State Governments and not doing what we are expected to do as a 
united nation to handle this problem, we may also find ourselves in that list of 
failed States. 

The Home Minister does not like this Statement. Sir, I am a Member of the 
Consultative Committee of the Home Ministry and I have raised my voice there 
also. I know, he does not like the statement that I am making. When we say 17 
districts in India have seen affected by the menace of naxalite extremism. The 
Home Minister always defends by saying that these 17 districts are not 
affected, only certain areas in these districts are affected! That is, certainly, not 
the proper way of looking at this problem. If a whole district get affected, then, 
that will secede and will cease to be a part of India. If, tommorrow, the whole' 
district is affected naturally, it will become some other State with some other 
name. So, the Home Minister should have the capacity to understand, if a 
portion of a district is affected, then, that district is affected. Therefore, the 
number of 170 districts should be taken seriously. These 17 districts are spread 
over fifteen States in India and therefore, it is no longer a localized problem. We 
used to speak of this problem in the periphery States of the country - North-East or 
somewhere in the Jharkhand, Bihar or some parts of Andhra Pradesh. But, 15 
States have been affected and I would earnestly appeal to this House to exert 
adequate pressure en the Home Ministry, on the Cabinet and on the Prime 
Minister to make sure that this problem moves from the low-periority in the 
scale of importance which the Government has and moves right up to the top. If 
we fail as a State, what is the use of thinking of 9 per cent growth or striving to 
achieve 10 per cent growth? We may create an oligarchial system where a few 
people will be benefited and the country would have lost its integrity and 
strength as a country. 

Sir, I now come to a few areas where the President's Address has not 
focussed on the causes of failure or even the fact of failure. The hon. Minister 
for Rural Development is present here, and I am encouraged to talk on this 
subject particularly because of his presence. I entirely agree with Shri Arjun 
Sengupta when he said that the Rural Employment Guarantee Programme has 
been a failure so far. It is only . one year it has been started, but in this one year, 
the performance has been a total failure. I am not blaming the Minister at the 
Central 
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Government for this. I, certainly, have high regard and respect for him. 
He is a real rural person. But the failure is (Interruptions).... 
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DR. P.C. ALEXANDER: Sir, since the hon. Minister has referred to 
mandays and the amount of money that has been spent, may I take a minute 
more to explain the position as it is? The average mandays created is only 
37.5 as against the 100 expected to be created. When the Scheme was 
introduced some of us had said that 100 mandays will not make a difference 
and that the people in the rural areas should be given, at least, 150 days 
mandays in order to make an impact. But instead of 100 mandays, the 
average has worked out for the last one year at 37.5. The hon. Minister may 
kindly note this point. Till February this year, that is, till a few days ago, 1.64 
crores of households have been covered by the Scheme. According to the 
programme, this should have resulted in 164 crores of mandays at the rate of 
100, but, actually, the number of mandays created was just 64 crores. If the 
hon. Minister 
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thinks that these are sufficient indices of the success of this Scheme, I am 
sorry I have no answer to that. I am not blaming you, Mr Minister The first one 
year of its working has not been successful, has not been auspicious, has not 
been adequate to guarantee good results. So, it is up to us to look into the 
Scheme find out what is specifically wrong about it, why it has failed or why it 
has not taken off, and, then, correct it. But, we have hurried with adding 130 
districts to the list of 200. I leave it to the House to decide whether this 
addition of 130 to the existing 200 was really justified. 

Sir. I said I will mentioned two or three points in which I consider the failure 
to be conspicuous. And the next point is about Judicial reforms. The hon. 
President has said that judicial reforms have been introduced, which will result 
in considerable independence of judiciary alongwith accountability and all that. 
But what has happened is that in the name of judicial reforms, the 
Government have just introduced a National Judicial Council Bill and that Bill 
takes away from this House the right of impeachment of Judges It takes away 
from you, as the Chairman, the power to appoint the Committee to go into the 
allegations against a Judge. It takes away the power of the Speaker of the 
Lok Sabha to appoint a Committee. Judges have appointed the Committee of 
Judges to look into the complaints. And if that Committee reports to this 
House, even if 50 Rajya Sabha Members or 100 Lok Sabha Members would 
have initiated the proceedings, no further action can be taken by the 
Parliament. Sir, is it a progressive step, is if a reform or is it a retrograde step 
which will only help the judges or the judiciary, rather than the Parliament or the 
nation as a whole. Sir, judicial reforms should be handled boldly. We should 
think of All-India Judicial Service. We should restore to the Executive the right 
to appoint the High Court judges and the Supreme Court judges. The 
Constitutional right that had been given to the Cabinet, the Prime Minister of the 
country, has been taken away. Now, Judges appoint judges; and judges are 
also to judge the judges. And, then, we talk of judicial reforms in the name of 
this Bill before the House. So, practically, the Presidential address about judicial 
reforms creates an impression that something is being done, but the reform 
will mark a retrogression and not a progress. 

Sir, one more point and then I will stop, and, that is the creation of the post 
of a Minister for Minority Welfare. I belong, technically, to a 
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minority community. But I am proud to say that we, the Christian population in 
Kerala, have been treated with utmost generosity, tolerance support and 
cooperatin by the Hindu population of the State, not for one Century, but for 
2,000 years. We have never, therefore, suffered from minority complex, the 
Christian community in Kerala. But there are various needs of the minority 
communities like Christians, Sikhs and Muslims but the solution is not to 
appoint one Minister for Minority Welfare. I know that Minister very well. 
Barrister Antulay has long experience of administration; he has been Chief 
Minister one of the biggest States in our country and a genuine natinoalist 
Muslim but you put him in charge of Minority Affairs while all the powers 
relevant to the welfare of minorities are with the Ministry of Human Resource 
Development, the Ministry of Finance, the Ministry of Home Affairs and various 
other Ministries. His hands are tied. At the end of five years, he wilI get the 
blame for not doing anything for minorities; and, minorities will have all the 
problems and defepts they always had before. Therefore, these things should be 
redone, reworked, rethought, and this should be faced squarely. When we find 
something going wrong, correct it then itself that is the sign of good 
administration. 

SHRI B.K. HARIPRASAD: Mr. Chairman, Sir, I rise to support the Motion 
moved by - I don't know whether to say Dr. Karan Singh or Maharaja Karan 
Singh - Dr. Karan Singh thanking the President for 
addressipg the Joint Session........... (Interruptions).... Sir, it gives me great 
pleausre in supporting this Motion. I start with the comments made by Dr. 
Sengupta that this speech or the programme of the Government has been 
chalked out after a serious thought by the Congress President Sonia Gandhi 
over Aam Aadmi. Sir, Sushmaji was saying about the prathmikta of the 
programme, and, Mr. Vyasji of BJP was speaking on the agenda of the then 
Government. Prior to 2004, we have seen various Presidential Addresses. If you 
just see the political agenda on that, there was no mention of farmers or the 
labour class in those agendas. After seeing for almost seven years, the 
Congress President, Sonia Gandhi, brought this 'Aam Aadmi' theory into 
practicality by announcing these schemes in the manifesto. Sir, right from 2004, 
the highlight of all these manifestos was Bharat Nirman. In Bharat Nirman, 
there were a lot of programmes of the UPA Government wherein the stress has 
been given to NREG, the Jawaharlal Nerhu National Urban Renewal Mission, 
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the National Rural Health Mission, San/a Siksha Abhiyan, the RTI and Rajiv 
Gandhi Gramin Vidyut Yojana. Sir, about all these programmes, a lot of Members 
have already spoken. They have made a mention about the Agricultural and 
National Rural Employment Guarantee scheme and other schemes like Sarva 
Siksha Abhiyan. I would just like to confine myself to Jawahalal Nehru 
National Urban Renewal Mission. This is one of the noble programmes as far 
as the urban infrastructure is concerned because, probably, in 2025, almost 
fifty per cent of the population of this country will be living in the urban areas. 
Therefore, there should be a vision to tackle the problem of urban infrastructure 
in this country. Sir, if you go by the history of the major metropolitan cities like 
mumbai - I will start from Mumbai - you will find that almost 60 per cent of the 
population lives in the slums. If I take the example of Tamil Nadu, a huge 
population lives in the slums there. Even if I take the example of Hyderabad, 
there are also a large number of people who are living in slums, In Bangalore 
alone, a huge population, something around 20 lakhs people, is living in 
slums. The majority of the people who have come from Tamil Nadu are 
residing peacefully in Bangalore and in other-parts of the adjoining States like 
Goa. These States get maximum migrated population from Northern Karnataka 
where because of severe drought, a lot of people migrate from that part of 
Karnataka to Goa and Maharashtra. Sir, the President has rightly given more 
importance to the Jawaharlal Nehru Urban-.Renewal Mission. The Government 
has announced a huge package of almost one lakh thousand crores to be spent 
within seven years in almost 63 major metropolitan cities and towns. Sir, 
coming back to the rehabilitation of slum dwellers, I have been visiting some of 
the State capitals and some of the slum development areas, where instead of 
rehabilitating the slum dwellers, the programme is confined to relocating those 
slums. Some amount is also sanctioned for rehabilitation of the slums. Sir, 
there should be a proper vision, a proper planning while rehabilitating and 
providing the basic amenities for this poorest of the poor classes in the urban 
areas. Sir, there is a huge migration. As I said, by 2025, almost 50 per cent of 
the population would live in the urban areas. The reason for it is the huge 
migration from the rural areas to the urban areas because in the rural areas, 
we are not finding suitable employment opportunities for these people. So, the 
people are migrating to these State Capitals. Naturally, we have to provide the 
basic amenities for these people as 
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there are not basic amenities in the original slums. Where we are unable to 
provide the basic amenities there, naturally we have to go in for rehabilitation. 
For rehabilitation, we have to construct houses. I think, Tamil Nadu, is the 
number one State in the country which has provided a wonderful rehabilitation 
scheme for the slum dwellers It has not relocated the slums. It is my personal 
experience. In Tamil Nadu, they 
have done a wonderful job............(Interruptions).... No; no; I belong to a 
national party, the Congress party, and I think in the national perspective and not 
in the regional perspective. Sir, the President has rightly announced a special 
package amounting to more than Rs 60,000 crores which is to be spent in 31 
districts which are most affected by the farmers' suicide. 

Another point is, in para 20, it has been said that the Government 
recognises the serious nature of the problem of water availability and water 
use both in agriculture and the urban economy. Sir, when the hon. President 
started his speech, he said that this is a special year in which we are 
celebrating the 60th year of the Independence, 150th year of the First War of 
Indian Independence and the centenary celebrations of our Satyagraha 
Movement. Sir, even after sixty years, some of the sensitive issues have not 
been addressed in this country, especially the issue of boundaries and water. 

Let us take the example of Karnataka Sir, after the reorganisation of States 
in 1956, the State of Karnataka was formed by taking bits and pieces-from the 
Bombay Presidency, Madras Presidency, Nizam of Hyderabad and the 
Maharaja of Travancore. Bits and pieces were taken from these States and 
Karnataka was formed on linguistic basis. According to the Planning 
Commission, almost 160 taluqas are severely drought-prone areas. According to 
the Planning Commission, Karnataka has the largest arid area, more than even 
what Rajasthan has. 

Sir, almost we have been seeing in the Parliament, some of our big 
brothers around us, around Karnataka, trying to paint Karnataka as a 
recalcitrant State, that is, the State which does not obey orders Sir, it is 
ridiculous... (Interruptions) Is it correct? Sir, it is ridiculous if you go by the 
data pertaining to the Cauvery River. Karnataka's claim before the Tribunal is 
about 300 TMC for irrigation. Under the existing and ongoing projects, what is 
allowed is only 251 TMC. Against the cropped 
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area of 25,284 lakh acres, what is allowed is only 18,000 lakh acres. The 
area of cultivation under paddy has been reduced from 8000 lakh acres to 
7000 lakh acres. Sir, against the cropped area of 29269 lakh acres, what is 
allowed is only 24000 lakh acres. This is gross injustice done by this Tribunal 
which was constituted in 1990. 

Sir, in 2002, the Cauvery Regulatory Authority was constituted to regulate 
the flow of water in the Cauvery basin. The Tribunal, in its Order, has gone 
totally against the interests of Karnataka. It does not do any justice to 
Karnataka. It is death-knell to the farmers of Karnataka. People may say that 
Karnataka is greedy and does not allow the water to flow. Chandrasekar 
Reddyji or any of our other neighbours may say that. As I said, when the State 
was formed, it was formed with many disputes with the neighbours. In the past 
ten years, in Karnataka alone, 30,000 farmers have committed suicide, if there 
were proper irrigation facilities, if there were water, I don't think these many 
people would have died or committed suicide in Karnataka. The Tribunal is 
totally partisan in its approach. It never went into the technicalities of the 
availability of water. The demand of Karnataka is equitable apportionment of water 
to all the neighbouring States...(Interruptions)... I am not talking about Tamil 
Nadu ...(Interruptions)... I am talking about the injustice done to Karnataka. 
...(Interruptions)... I am talking to the Chairman. I am talking about the 
injustice done to Karnataka. The Tribunal should be thrown out into the 
Arabian Sea, not even in the ...(Interruptions)... It is a partisan Tribunal. 

DR. EM. SUDARSANA NATCHIAPPAN (Tamil Nadu): Sir, there is a 
provision to file a petition within three months before the Tribunal, that 
opportunity could be utilised: it need not be raised in this fashion.. 
(Interruptions). . 

SHRI B.K. HARIPRASAD Mr Chairman Sir, that was the understanding 
that we would not raise the Cauvery issue. But hon. Member, Shri Narayanan 
had raised the issue yesterday. That is why I was forced to raise the issue 
Otherwise, I would not have raised it. 

MR. CHAIRMAN: You raise some other issue. 

SHRI B.K. HARIPRASAD: Sir. as far as the Tribunal Award is concerned, 
it is a death knell for the farmers of Karnataka Karnataka 
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will in-toto reject the Award given by the Cauvery Tribunal Authority, and we will 
not accept that. 

SHRI P.G. NARAYANAN (Tamil Nadu): The Tribunal's order is a judicial order. 
...(Interruptions)... 

SHR[B.K. HARIPRASAD: The Centre should intervene to save the suicide 
"attitude of the people of Karnataka, especially in the Cauvery Basin because 
the people are suffering due to shortage of water. Not only farmers, Sir, there 
is shortage of water even in Bangalore, where almost 80 per cent of peopie from 
Tamil Nadu are living. ...(Interruptions)... 

SHRIMATI S.G. INDIRA (Tamil Nadu): There are so many people from 
Karnataka who are residing in Tamil Nadu. ...(Interruptions).:. 

SHRI B.K. HARIPRASAD: Mr. Chairman, Sir, even the Tribunal has cut 
down the quantity of drinking water for Bangalore city. That is a great set 
back. ...(Interruptions)... 

SHRI JANARDHANA POOJARY (Karnataka): Are you not satisfied with 
600 tmo of water? ...(Interruptions)... 

SHRIMATI S.G. INDIRA: Sir, he is saying that people from Tamil Nadu are 
living in Karnataka. ...(Interruptions)... What is this? 

MR. CHAIRMAN: Please take your seat. ...(Interruptions)... 

SHRI B.K. HARIPRASAD: I am proud of them. ...(Interruptions)... I am 
proud of them. I am proud of Tamilians who are living in Karnataka. 

MR. CHAIRMAN: Mr. Hariprasad, you have spoken enough about it. 

SHRI B.K. HARIPRASAD: I am proud of Tamilians who are living in 
Karnataka. ...(Interruptions)... I am proud that even your leader is from 
Karnataka. ...(Interruptions)... Please sit down. ..(Interruptions)... Please sit 
down, sit down, sit down. ...(Interruptions)... 

SHRIMATI S.G. INDIRA: You cannot direct me like this. ...(Interruptions)... 

SHRI B.K. HARIPRASAD: Mr. Chairman, Sir, I am not mentioning anything 
about Tamil Nadu. Sir, I am talking about problems in Karnataka, and they should 
not feel bad about that. ...(Interruptions)... 
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DR. E.M. SUDARSANA NATCHIAPPAN: There are 25 lakh peasants in 
Karnataka who are utilising the Cauvery water in Karnataka itseif. We want to 
protect both the ethnic groups. ...(Interruptions)... They can't even now enter 
Bangalore'. ...(Interruptions)... Without protection the Tamilians cannot enter 
Bangalore from Tamil Nadu. That is the worry we are having. 
...(Interruptions)... 

MR. CHAIRMAN: Let him speak. 

SHRI B.K. HARIPRASAD: Sir, my only point is, only Tribunal or any court 
cannot decide on the nature. The natural resources can only be decided 
through the political statesmanship or through negotiations and not through the 
court or the tribunal. 

Sir, finally, I have one more point. ...(interruptions),.. 

SHRI V. NARAYANASAMY(Pondicherry): Let us have friendly discussion. 
...(Interruptions).:. You are not agreeing to it. ...(Interruptions)... 

SHRI B.K. HARIPRASAD: Sir, we are ready for it. ...(Interruptions)... 

SHRI V. NARAYANASAMY: They are not agreeing to any discussion. 

MR. CHAIRMAN: Mr. Narayanasamy, are you from Tamil Nadu? 
...(Interruptions)... Then, please keep quiet. ...(Interruptions)... 

SHRI JANARDHANA POOJARY: Sir, we want to make it clear that we are 
ready for any discussion. ...(Interruptions)... 

MR. CHAIRMAN: I wanted to know only one thing whether you are from 
Tamil Nadu. ...(Interruptions)... 

SHRI V. NARAYANASAMY: Sir, in the Cauvery water, Puducherry also has 
a share. ...(Interruptions)... It is not Tamil Nadu alone. We are also having 
interest in that. ...(Interruptions)... 

MR. CHAIRMAN: You are from Puducherry. ...(Interruptions)... 

SHRI V. NARAYANASAMY: Sir, Puducherry is also having its share 
in the Cauvery waters .........(Interruptions)... Sir, Tamil Nadu, Karnataka, 
Kerala and Puducherry are the four States which have share in it. 
...(Interruptions)... Sir, Puducherry is also getting its share in that. 
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MR. CHAIRMAN: Now, come to some other point. ...(Interruptions)... 

SHRI B.K. HARIPRASAD: Sir, the Award by any standard is biased and is 
not acceptable to the State of Karnataka. 

MR. CHAIRMAN. You have spoken so many times about it 
...(Interruptions)... 

SHRI JANARDHANA POOJARY: Sir, it is a burning issue. 

MR. CHAIRMAN: It may be a burning issue. ...(Interruptions)... 

SHRI JANARDHANA POOJARY: People are saying that we are not 
discussing it. ...(Interruptions)... The Parliament is not discussing it. It is an 
allegation against us. So, Sir, you have to allow us. 

MR. CHAIRMAN: Please take your seat. ...(Interruptions)... Let him finish. 

SHRI JANARDHANA POOJARY: Sir, we have requested for a Short 
Duration Discussion on this issue, but you have not allowed it so far. 

MR. CHAIRMAN: You are speaking on that particular subject, then, what is 
the need of the Short Duration Discussion? This matter has been discussed 
here. He is speaking on this. ...(Interruptions)... 

SHRI JANARDHANA POOJARY: Sir, it is not like that. What I am saying 
is, the Short Durating Discussion. ...(Interruptions).., 

MR. CHAIRMAN: You please take your seat. ...(Interruptions)... I won't 
allow you. 

SHRI JANARDHANA POOJARY: Sir, you are not allowing me to speak. 

MR. CHAIRMAN: Please take your seat. ...(Interruptions)... 

SHRI B.K. HARIPRASAD: Sir, the river Cauvery does not get any water 
from the mountains of the Himalayas. It is entirely dependent... 

MR. CHAIRMAN: You Jake water for Cauvery from Rajasthan. Then, you will 
be satisfied. ...(Interruptions)... 

SHRI B.K. HARIPRASAD: Sir, it is a rain-fed river. Unless there is a good 
monsoon, there will be a serious problem in both the States. The Cauvery is 
an emotional issue for all the States around Karnataka. 
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I am not naming any State. Sir, even we have a dispute with Andhra Pradesh, 
as for the Krishna is concerned. We have a dispute with Goa which is a small 
State as far as the Mahadayi is concerned. We have a dispute with Mr. 
Narayanasamy's Pondicherry, which is also a small State. We have a dispute 
with a State like Kerala. But, Sir, it is a very sensitive issue because we are 
upper riparian State. The rights of upper riparian States are not defined. The 
same problem, what Chandra Sekhar Raoji is facing, we are also facing with 
regard to the Cauvery. Sir, what has happened in Punjab is that the Supreme 
Court has given an order, the Tribunal has given an order, it has not been 
implemented. It cannot be because it is an emotional issue. If there is 
negotiation at people to people level, then only this issue can be solved. Sir, 
in view of the kind of sensitivity the President has expressed in his speech, we 
should take it very seriously on emotional issues concerning boundaries and 
water, and it should be solved through negotiations. With these words, I 
support this Motion. Thank you. 

DR. BARUN MUKHERJEE (West Bengal): Mr. Chairman, Sir, I thank you for 
giving me this opportunity. Sir, while generally supporting the Motion of 
Thanks on the President's Address, I would like to highlight a few important 
points which I wished should have been included in the President's Address. 

I am thankful that a reference has been made to the 150th Year of India's 
First War of Independence, the great uprising of 1857. But while celebrating the 
150th anniversary of this great event, we must not miss two very significant 
aspects. Firstly, it was not only an armed revolt of the then British Indian 
soldiers against the British Raj but the millions of oppressed poor peasants, 
ousted smail jamindars and local freedom loving kings, retrenched soldiers and 
the common people as a whole joined the armed revolt. 

[MR. DEPUTY CHAIRMAN in the Chair] 

Secondly, people of all communities Hindus and Muslims unitedly fought against 
the British Raj. This question of communal harmony is still very important and 
relevant today. Of late, some forces are very active to create communal 
violence and casteist hatred and divisions in the country. It is necessary to 
defeat these evil forces. The hon. President should have made a reference to 
it. 
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5.00 P.M. 

Great optimism about the economic performance of the UPA Government 
has been expressed in the President's Address. But the much-publicised 9.2 
per cent rate of growth of the GDP has in reality no impact on the lives of the 
common people. Benefits of economic growth, have been concentrated among 
the 15 per cent of our population, so, there is no point in just making a fanfare of 
this high GDP growth. The people are hard hit by all time high up to 6.7 per 
cent inflation and continuously increasing prices of essential commodities. It 
has been even_admitted in the President's Address but efforts have been 
made to over simplify the crisis end its reasons. The explanation that-'As 
growth and investments accelerate rapidly and incomes', there is rising demand 
which the supply side cannot meet causing thereby price rise is not based on 
replity and is, therefore, definitely, misleading. Dismal performance of 
agriculture cannot be ignored which has caused high price rise of all essential 
commodities like wheat, rice, pulses, milk, sugar and even vegetables 
commonly used by the people. The unabated price rise is artificially created by 
the traders, business houses and hoarders who indulge in forward trading 
with all the support and help from the Government. Instead of repeated 
demands by the Left parties, the Government did nothing to widen and 
strengthen the Public Distribution System. The Finance Minister in his Budget 
proposal has now ridiculously proposed only to computerise the PDS for 
strengthening it, but that is not the way to widen and strengthen the PDS. The 
Government has now pushed the country to a deplorable position of utter 
dependence on import of foodgrains on the one hand, and on the other hand 
thousands of peasants are committing suicides. It is a matter of shame for the 
country and it even reminds us of the dark days when the country had to wait 
anxiously for the arrival of ships with wheat from America under PL. 480. The 
other matter of great concern is the Government's growing effort to bring all the 
sectors of public life under the public-private partnership model and ultimately, 
leading to all out privatisation, starting from various railway services and 
commercial activities, important areas of health and education are also being 
pushed through PPP model to privatisation. This is a typical feature of 
capitalist economy which would do more harm than benefit to the country. 
Under such a disastrous economic situation the Union Budget for the year 
2007-08 has failed to give any good news of hope 
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to millions of unemployed youth of the country. The Government has 
completely failed to tackle the unemployment problem and in short, the UPA 
Government has failed to meet its commitment under the National Common 
Minimum Programme. Left support to the UPA Government was based on the 
NCMP We hope that the Government would revise its anti-people policies and 
honour its commitments under NCMP I would have been glad if all these issues 
were included in the President's Address for which we thank the hon. President of 
India. I promised to the hon. Chairman that I will make a very short speech, so, I just 
conclude my speech on the Motion of Thanks on the President's Address. Thank 
you. 

SHRI PRASANTA CHATTERJEE (West Bengal): Sir, I rise to support the 
Motion of Thanks on the President's Address with observations. Sir, much has 
been said from the Government side about the growth of GDP to the extent of 
over eight per cent during the last three years and President has said that the 
Government is committed to provide food security to the poor, further 
strengthening the PDS. 

But what is the real experience in our day-to-day life? Even in Delhi, the 
prices of onion alone in the last two weeks, in recent times, have risen from 
Rs. 16 per kg. to Rs. 26 per kg. The prices of all commodities have risen. If we 
consider the Budget of a working-class family in Delhi, the unit requires, at 
least, Rs. 800 to Rs. 1000 more to maintain the same standard of consumption 
as they did a year ago. And, Sir, there is 6.58 per cent increase in the WPI for 
the 4th week in January, 2007 which was the highest increase in the past two 
years. This is the commitment fulfilled by the Government! Who is responsible? 
The Left parties are long demanding to lift all restrictions on the entry of 
speculative capital in the future trade in agricultural commodities. In the last 
three years, the amount of speculative capital started trading in such essential 
commodities has increased hugely. The total value of future trade in 
commodities in 2003-04 was Rs. 1.2 lakh crores, increased to Rs. 5.71 lakh 
crores in 2004-05 and then to Rs. 21.43 lakh crores in 2005-06—an increase 
of over 600 per cent in just three years! In 2001-02, with the production of 696.8 
lakh tonnes of foodgrains, there was a procurement of 206.30 lakh tonnes. In 
2005-06, at about the same level of production, the procurement of the 
Government had come down to just 91 lakh tonnes. The consumers have to 
pay high prices in the open market. Our country, simultaneously, became the 
biggest importer of wheat during that period at a price of Rs. 400 more 
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per tonne than what was paid to the Indian farmer. No effort of the 
Government has been found to provide adequate price support to the farmers 
who are in distress. Sir, the farmers get relatively low price for their produce. 
Traders release the essential commodities into the market only when the prices 
shoot up due to artificial shortage. Sir, whose Swargarajya it is—free play of 
the market and the retreat of the Government? This is what we have found. 

Sir, according to the UNDP Report, India ranks 126 in the human 
development ranking of the 177 countries. India represents 17 per cent of the 
world population. And, India accounts for 23 per cent of child deaths all over 
the world, 20 per cent of the maternal mortality, 68 per cent of leprosy cases 
and 30 per cent of the Tuberculosis cases. Very recently, we have been given a 
figure. So far as the ICDS programme is concerned, 3.6 crores of children, out 
of 6.51 crores weighed and measured between the age group of 3-6, are 
malnourished in varying grades of malnutrition. Sir, outlay for Sarva Shiksha 
Abhiyan has been cut. Allocation to the ICDS has been increased by a mere 
Rs. 674 crores. The entire provision for social security for labour has been 
increased by a paltry Rs. 1 crore! Sir, we have seen the comments of the 
President in his Address. Many hon. Members have quoted it. I would also 
like to quote it. It was in the last para of the Address. It says that through the 
great institutions of our democracy that the people of our country are the 
recipients of better governance. The number of unemployment grew more than 
three times in ten years. All the Reports suggest intensification of poverty, 
widening of disparity and rich galloping fortunes of a handful of affluents. Agrarian 
crises and farmers' suicides have intensified. The unemployment rates for both 
men and women, in both urban and rural areas have increased. Sir, the 
organised sector's share in employment has fallen from 9 percent in 1991 to 
7-8 percent in 2004. The annual growth of employment in the organised 
sector between 1994—2004 declined by minus 0.38 per cent. We have been 
demanding for long for a proper legislation for the unorganised workers. Mr. 
Arjun Sengupta's Report was submitted in March, 2006. How long will it take 
for the Government to implement this recommendation? 

According to the Economic Survey of 2004-05, around 92-93 per cent of 
the total workforce is engaged in unorganised sector. The condition of 
unorganised sector is, generally, marked by lack of 
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regulation employment, denial of benefits, seasonal employment, apparently 
no forme! employer, absence of social security, etc. Even in the organised 
sector, the numbers of contractors and casual workers are increasing. At the 
same time, within one year, that is, between August, 2005 to August, 2006, 
the wealth of richest Indians grew by over Rs. 32,000 crore, that is, if we 
compare the list of Indian billionaires On the other hand, in the Budget which was 
presented, the service tax for corporates has been reduced instead of raising 
it for mobilisation of resources for the welfare schemes. 

Sir, on the question of SEZs our leader, Shri Sitaram Yechuryji has replied 
to this. The answer is that the Left is in favour of SEZ for industry But some are in 
favour of real estate; SEZs for real estate. Our Leader, Shri Sitaram Yechuryji 
pointed out that here. 

Sir, in the President's Address there is no mention of the communal 
disturbances. In West Bengal we are facing the problem of bank erosion in the 
North Bengal river. That has not been mentioned. 

Sir, our Railway Minister was previously against privatisation in the 
Railways. But now he has come out with a budget which favours privatisation 
of the railway services. This is another thing which I would like to point out 
here. 

Lastly, Sir, I would like to mention one point raised by Smt. Sushma Swaraj 
about the industrialisation prospect in West Bengal. Sir, I would like to mention 
that in the Singur block only 2.55 per cent area has been taken for 
industrialisation. It is not industry versus agriculture. It is not that. So, agriculture 
is the basis and industry is the future. This is the motto of the West Bengal 
Government. They have made it amply clear. 

Sir.-the Left initiated distribution of benami land to the landless peasants 
and that is a part of the history. Since land belongs to the tiller, they have 
received the compensation unparalleled in India. Rs. 8.40 lakhs to Rs. 12 lakhs 
per acre was given. This is unprecedented in the history of our country. 

Sir, lastly, we also want to have a discussion on minorities in Parliament. 
Our Party has also placed one paper in the national plenum. In West Bengal, we 
are very serious. We know that in the process of 
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land reforms introduced in West Bengal, the rural population, irrespective of 
religions, have been benefited through this land distribution programme. With these 
words, I support the Motion of Thanks on the President's Address. Thank 
you, Sir. 

DR. K. KASTURIRANGAN (Nominated): Mr. Deputy Chairman, Sir, the 
President in his Address identified several dimensions of the country's 
development. As it is difficult, within the limited time available, to pick up most 
of it, what I propose to do is to take up three of the major issues. I call them 
issues because, certainly, they are things which we need to address and take 
actions. The first one is related to higher education; the second is the skewed 
distribution of science and technology development within the country and its 
implications on the socio-economic growth; and, thirdly, certain elements of 
the environmental protection. The hon. President had underscored the 
importance of higher education in the context of evolving knowledge-based 
society in which India is expected to play a major role in the 21st Century. He 
has suggested that we should look at all the possibilities with respect to 
revitalisation of the higher education. In fact, he brought in a sense of urgency 
in his statement. I may say in this context that over the year, the 200-odd 
universities, the State Universities, have siowly become less and less effective 
and, I should say, it has become difficult for them to deliver quality education 
which they are expected to do. If one looks at the issues that are the reasons 
for this kind of a situation, one see that there is the question of outdated 
curriculum, there is the question of timely induction of qualified faculty, there is 
the question of poor infrastructure as well as the bureaucratic set up within 
which the universities function and overall ambience. Even though many 
steps have been taken in the recent years to correct many of these and to try to 
improve the functioning of the universities, much remains to be done. I would 
say a few of these in the context of an action plan. First of-all, there is an 
imperative need for restructuring the governance of the university system, 
particularly, through the provisions of sufficient internal autonomy. When I talk 
about the internal autonomy of the university system, I talk about autonomy in 
administration, autonomy in finances, and most importantly, autonomy in 
developing the academic system. Different models have already been tried out 
in this country. The publicly funded institutions, in fact, when one looks at IITs 
and many other 
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institutions—have models which have successfully functioned in the context of 
governance and autonomy. The question is whether one can adopt these kind 
of autonomy models into the university system so that one could bring in an 
element of responsibility, accountability, and most importantly, a sustained 
excellence in their performance. And, of course, the Human Resource 
Development at the Centre level and the State Educational Agencies.certainly 
have to come together in reviewing various mechanisms that are needed to 
bring in this autonomy and try to see whether we can provide a new direction 
to the management of the universities which is sorely in need of new directions 
with regard to governance. 

The second important point relates to the support in terms of financial, 
infrastructural and induction of quality faculty into the university academic system. 
In this context, more recently, a Committee was set up under Professor M.M. 
Sharma—he is a very well known Chemical Engineer and an Educationist—to 
improve the working of universities. They came out, after going into the details of 
the functioning as well as the type of problems that the universities currently 
face, with a recommendation for selecting a few universities and also providing 
them with something like Rs 600 crores as a first step towards rejuvenating 
universities. Certainly, it is a very important step in the context of looking at the 
universities; but when one looks at something like 20 to 30 universities.that 
we need to select and try to take them to the world level, obviously, the type 
of money that one is talking of is like Rs. 20,000 to Rs. 30,000 crores in the 
next 10 years So, roughly, one is talking of Rs. 2000-3000 crores per year. 
This is the only way in which universities can be made to function with an 
objective of excellence. We can put a target that in the whole process, at least, 
10 of them would come within the best 100 universities across the world. So, 
with this kind of targets, with this kind of a performance demand and also 
ensuring that necessary restructuring has also been carried to ensure proper 
assimilation of this kind of money, I am sure, the universities could be brought 
into stream. 

The third important aspect that I would like to-bring is related to the need of 
bringing a stronger synergy between the undergraduate and the post-graduate 
education and the research. Today, if one looks at it, we have the colleges 
which provide the undergraduate education. There are universities which 
provide the post-graduate education. A substantial 
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amount of research work is done in the institutes. So, obviously, there is a 
need to bring in synergy within the university system. One of the beautiful 
elements of a university system is the ability to bring this synergy simply 
because all the elements are existing side by side. So, it is in this connection 
that a restructuring again in the context of the academic activities itself is 
called for. On the other side, one should also remember that for most of the 
students, the first degree is also the last degree If I just give an analogy, if you 
look at the Cambridge University and.suppose you have something like 200 
and odd students who are undergraduates for the physics, about 85 per cent 
of them leave the studies and take up the professional jobs. Only 15 per cent of 
them go into research as well as other higher academic pursuits. But 85 per 
cent of these graduates who come out of the Cambridge University certainly 
perform extraordinarily well in terms of societal and professional careers. Central 
to the success of an undergraduate programme in this connection—nobody 
talks about the undergraduate programme; one always worries about the higher 
education, the Masters and Ph.Ds— is the need to bring in a new rejuvenation of 
the undergraduate curriculum, undergraduate teaching support as well as 
undergraduate laboratory infrastructure The reason why I am emphasising 
this aspect of it, Sir, is that currently the undergraduate education is not given 
the same attention and resources in the context of improving the 
undergraduate education, and this has its impact in trying to turn out B.Scs or 
BEs and so on, whose performance immediately in the job market is much 
less than what the job market looks for. And, it is here that we need to really 
make changes in the educational system to make the undergraduate 
education much more effective. It also enables one to draw a certain human 
resource for the higher education who are much better prepared for higher 
education than what the current undergraduate students could perform 

The second point is in purely statistical terms, I 'may mention Mr Deputy 
Chairman, not reckoning with the quality parameters, India's numbers 
significantly exceeds the US numbers up to the level of the first degree In 
fact, we produce three million undergraduates against 1.3 million of the US 
However, the world famous graduate schools in US produce 1.5 times the 
number of Masters degrees and 2.7 times the number of Ph.Ds in all 
disciplines compared to India. So, one can 
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see that there is certainly no connectivity between the number of 
undergraduates we produce and the number that is carried forward for higher 
education. Interestingly also, while the United States produces far more Ph.Ds 
in science and engineering, somethings like 1.5 times compared to those in 
other disciplines, India does just the opposite. India's Ph.Ds in other 
disciplines is 1.5 times more than the number in science and engineering. This 
comparative picture allows us to conclude that the quality of our educational 
system at all levels and throughputs at the tops levels of higher eudcation, 
i.e.. Masters and PhD, have to be significantly higher, and the second one is 
that it is not an impossible task for India to exceed the US numbers, and I want 
to underscore this that it is not at all impossible in the next ten years to do this 
and to match the quality of education that the US imparts. It is still possible in 
this country. 

What I would like to say is that it is also good to see that there is a 
recognition of all these—it is not that I am saying something new today— at the 
higher level. I see it as a member of the Consultative Committee of Parliament. 
When I sit there I find that there are many Members who raise the same kind of 
questions which I have raised here. It is also good that the President has 
considered it important to include the higher education and the improvement in 
the quality of the higher education as a matter needing urgent consideration 

I shall mention one more issue, If you permit, Mr. Deputy Chairman, Sir, and 
this is regarding the disparities among the States in their capacity to create and 
use technology for development, and this is a kind of thing that has persisted 
over a long time since Independence If one looks at the last decade's 
transformation that has been effected through economic liberalisation and 
emergence of global market place, it has raised the stakes of all the States to 
be able to create, adopt and use science and technological innovations I am 
not talking of institutions being built in different States and they contribute to 
some national programme. There are several areas of.science and technology 
that would directly impact the grassroot level provided one is able to develop the 
local science and technology system or elements that could be absorbed. It is 
here that first we have to address ourselves to what is the role of science and 
technology in the socio-economic regional development. Are States capable 
enough to reap such advantages'? How 
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does one measure such capabilities? Sustainable science and technology 
development requires efforts in all three aspects of development, namely 
scientific, economic and human. While some States have done some 
breakthrough-work regarding the development and innovative techniques 
involving science and technology and adopting them to their benefit, this has not 
been put to use in majority of the States. So, there is still a tremendous 
amount of work, and I should say this in the context of a very good study that 
has been conducted very recently by Prof. Rama Rao, an eminent educationist, 
and a group with him, who have clearly pointed out the correlation between the 
socio-economic development and that State's ability to pursue science and 
technology as a means of contributing to the socio-economic development. 
There is a very clear-cut correlation. So, there is an urgency to remove these 
regional disparties; a much more closer look at how well is the science and 
technology integrated with the State's development plans is required. There are 
certainly State-related Science & Technology Ministries and other kinds of 
departments, but the question is how well it is integrated with the developmental 
aspects of the State and how much it can impact in the coming years in the 
context of the socio-economic development. I think one needs to do quite a lot 
of exercise and I think it is very important. 

Thirdly, I would like to make just two points; one is related to the 
environment. The hon. President mentioned about the greening of the whole of 
the country. I may mention that this is in the context of sustainable 
development strategy. Particularly when it comes to the question of greening, 
one can look at the current forest cover—about ten per cent is the close 
cover; nine per cent is the open cover; and there is something like wooded 
cover, trees and other greenery outside the forest cover, which is about five per 
cent. So, about twenty-four per cent of the area of the country is what you may 
call as a forest cover. The national target is something like 30 to 33 per cent 
and there has been quite a lot of targets that have been set as to how we would 
reach this 30 or 33 per cent. One could also consider, in this context—since it 
is not going to be very easy and I would come to why it is not so easy—the 
issue of wastelands and I am aware that we have today excellent wasteland 
map right up to the district level. This information system about the wasteland 
certainly provides us with an information 
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base as to the strategy of making much of the wasteland, something like 45 
million hectares, which could become culturable. So, out of the 45 million 
hectares, the queston is, whether one could use between 15 to 18 million 
hectares for social and commercial forestry. And this would straightaway take us 
to something like 30 per cent in terms of greenery. So, this is one idea which I 
would leave which could be though about in the context of the country's 
afforestation programme and increasing the greenery. At the same time, if one 
looks at the current forest reports, and every year we get this report on the 
forests and there is biennial report to the Parliament about the status of the 
forest wealth in the country, one clearly sees that one good thing is that we 
have arrested the depletion of forests; the denudation of forests is today 
arrested. But, on the other hand, if one looks at whether we are moving 
towards the 30 per cent, it is clear that is has been very marginal. So, there is 
an urgency to look at what is the best strategy for increasing forestation, taking it 
to the national goals, within what time-frame we could do it, what is the 
phasing we need to do; what kind of information base we need; what kind of 
monitoring we need to carry out; I .think a new strategy to do these needs to be 
evolved. 

Closely related to the forest, of course, is also the bio-diversity. There has 
been a lot of discussion on the question of what is the level of bio-diversity and 
the impact of anthropogenic as well as the natural and green-house warming, 
what impact it could have on the bio-diversity of the country. I may mention, in 
this connection, Sir, that we have something like 7.5 per cent of the world's 
biological diversity and which accounts to something like 37,000 flora and fauna. 
We have something like 14 bio-diversity hot-spots in the country. Assessment 
of the impact of the climate change, as well as, the anthropogenic activities 
show that Alpine, semi-alpine and species in temperate regions are likely to be 
most affected in respect of loss of diversity. In fact, they are already becoming 
a threatened species. Sir,-there is an urgent need here to carry out in-situ and 
ex-situ conservat on measures, and we also need to bring in the modern bio-
technolog cal interventions, particularly to genetically .modify, multiply and 
populate such species in suitable habitats to conserve the same. We, of 
course, have to evolve the necessary policy and the legislative framework, if 
needed, in this connection. 
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In summary, Mr. Deputy Chairman, Sir, education, science and technology and 
sustainable environment friendly development approaches, all call for dynamic 
and action-oriented strategies to be addressed with a sense of urgency, as India sets its 
ambitious targets for its role in the 21st century. It is in this context, I thought that I will 
pick this up and make some of these suggestions, l-use this opportunity to express my 
support to the Motion of Thanks for the President's Address. "* 
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